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MORATORIUM OF MINING IN 
ANTARCTICA

221 SHRI SANAT KUMAR MAN 
DAI Will the PRIME MINISTER be 
pleased to state

(a) the progress made so far on the 
Indian proposal for a legally binding 
moiatormm on mining in Antarctica,

(b) whether any headway has been made 
m wrvmg the Antarctica Treaty System 
by the setting up of the proposed Secre. 
tariat—its scope, functions and fnancing, 
and

<c) if so, the details ind the stage at 
<vhich the matter stands at present 9

THE MINISTER OF STATE IN THF 
MINISTRY OF PERSONNET , PUBIIC 
GRIEVANCES AND PENSIONS iSHRI 
MATI MARGARET AIVA) (a) Iherc 
has been convergence of consen*us on the 
basic elements of the Indian proposal and 
the Antaictic Treaty Con«.ultative T* mi s 
have now agreed to the proposal for a 
50-year prohibition on mining activities 
m Antarctica with specific provisions for 
re\iew at the end of that period A defini-
te  e text of the Protocol incorporating this 
agreement is expected to be opened foi 
sipnatuie in October 1991

(b)<tnd (c) The question of establish 
men* of a Secretariat foi the Antarctic 
Treaty System is expected to come up for 
consideration at the XV/th Antarctic 
Treaty Consultative Meeting to be held in

Bonn m October 1991 The details are yet 
to be worked out
[Translation]

REGISTRATION OF INDUSTRIE*
IN U P

224 SHRI RAJVEER SINGH WiU 
the PRIME MINISTER be pleaded to
state

(a) the number of prooosals fiom 
Uttar Pradesh Government regarding re-
gistration of new industries pending with 
the Central Government,

(b) the details of industries registered 
by Government in Uttai Pradesh from 
January, 1990 to June, 1991,

(c) whether the Government prop* sc 
to clear the pending proposals at an early 
dale, and

(d) if so the time by which such clea 
ranee is likely to be given °

THF MINISTER OF STATE IN THF 
MINISTRY OP INDUSTRY (PROF P I 
K.UR1FN) (a) As on d ite a total num 
bcr of 125 applications fcr lesisti ition 
under the scheme of Delicen in ’ of Indus 
tries and 10 applications und«r the Scheme 
of Fxempted Industries R^gistr ition foi 
setting up ot new industries m the State 
of Uttar Pradesh aie pen Jin,?

(b) The break-up of application-* regis 
teied under the scheme of Deliccnsing 
Exempted lndustnes|DG TD leeismtion 
during the period January 1990 to June
1991 in the State of Uttar Pradesh is given 
below

Ycjr No of Registration

Delicensing Fxempted DGTD
Industries Industries Registiation
Registration Regn

1990 165 218

Jan *91 to Jun.. 91 117 15




